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Governments who will be actusQly 
collecting this fund, so that ttwy 
could utilize that percentage in their 
Own areas?

Shri B. R. Bhagat: Yes. That is one 
of the methods to create incentive. 
The State Governments’ share has 
been increased to two-thirds of the 
net collections made in the respective 
States and so all the State Govern
ments are very eager to accelerate 
the drive.

Shri Gajendra Prasad Sinha: Last 
year there was a shortfall in the re
ceipt under the small savings scheme. 
May I know whether the Govern
ment has ascertained the reasons for 
this? Is it a fact that the drought 
situation in some of the States has 
affected the collection of small sav
ings?

The Minister of Commerce and In
dustry and Finance (Shri Morarji 
Desai): The reason was that the drive 
was not as effective as it should have 
been. There will always be some 
drought in one place or another in 
this huge country. So, that did not 
affect the collection.
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Shri X n n m M k  The hon, Depate 
Minister has stated that the Stata 
Governments are intensifying their 
drive for small savings collection. 
May I know whether any complaints 
have been received from the rural 
population that coercion is being 
applied by the revenue authorities in 
collecting this?

Shri Morarji Desai: Not so far.
Mr. Speaker: Some amount of in

ducement can always be there.

Shri Tangamani: We should not go 
to the other extreme.

Shri Sadhan Gupta: Coercion is re* 
presented as inducement.

Mr! Speaker: Every hon. Member
must help in getting some savings for 
the country. I may remind them that 
the Government of the day is not 
the only agency for working in the 
larger interests of the country. Fur
ther, Government acts for the whole 
country. Therefore, every hon. Mem
ber will try to accelerate the pace 
to the best of his ability, except 
where a policy is involved where he 
has to fight.

Doltabad Finds
*1290. Shri Abdul Lateef: Will the 

Minister of Education and SclenttSe 
Research be pleased to state:

(a) whether it is a fact that in 
the Moza Doltabad, Tehsil Nagina of 
District Bijnor (U.P.), whenever 
some excavations are done, people 
find numerous remains of what 
appears to be buried city extending 
over a wide area; and

(b) whether it is proposed to carry 
out an archaeological survey of this 
region in the near future?

r

The Minister of State in the Minis
try of Education and ScientUe 
Research (Dr. K. L Shrimati): (a)
No, Sir.

(b) Yes, Sir. This region will to  
surveyed in due course.
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Konarak Temple 
*1291. Shri Panigrahi: Will the 

Minister of Education and Scienti-
fic Research be pleased to state 
whether it is a fact that the 
people are being denied the right to 
worship the Navagraha deities at 
Konarak by the Department of 
Archaeology? 

The Minister of State in the Minis-
try of Education and Scientific 
Research (Dr. ' K. L. Shrimall): No, 
Sir. 

Shri Panigrahi: May I know when 
these deities were taken over by Gov-
ernment? May I also know whether 
Government were aware of _the exis-
tence of a local trust there? If so, 
what agreement was reached with the 
trustees7 

Dr. K. L. Shrimali: I am not aware 
of any trust~·there. As far as I know, 
this Na.vagraha slab is in the cQntrol 
of the Archaeological Deparlm,ent. l 
want notice to say whet_her the!e. is. 
any trust there. 

Shri Panigrahi: May I know . "Yh~
ther Government are awaz:e that a 
circular was sent .by . the Assistant 
Director of Archaeology, Eastern 
Circle, Calcutta, to the effect that 
these local people cannot approach 
the deities and offer flowers? 

Dr. K. L. Shr~mali: The general 
public is allowed to worship the 
deities ·and there is no . restriction. 
The - only restriction is that visitors 
and devotees should not touch or 




